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Request for Allocation of Funds for New Railway Lines in
Tamil Nadu

SHRIC. PERUMAL (Tamil Nadu): Hon. Deputy Chairpersen, Madam, this is
a very important Special Mention about a demand of the people of Dharmapuri
district in Tamil Nadu. It relates to allocation of funds for new railway lines in
Tamil Nadu. I appeal to the Government to sanction adequate funds for new
railway lines in Tamil Nadu. A survey has been done for the 104 Km. long Jolarpet-
Hosur line via Bargur, Krishnagiri and Soolagiri and the cost has been estimated
at Rs. 226 crores. it is an important line that will connect Jolarpet Junction and
the industrial centre of Hosur which is connected to Bangalore. This line will
reduce the travel time between Jolarpet and Bangalore saving fuel and fare. In
view of the importance of the line, 1 request the Government not to delay the
project and allot funds for the execution of the project immediately. There is
another proposed new line between Pondicherry and Bangalore via Cuddalore,
Thiruvannamalai, Uthangarai, Mathur, Bargur, Krishnagiri and Hosur. If this line
ts laid, then, Pondicherry, Tamil nadu and Karnataka will be connected.
Pondicherry is the hub of tourism, business and entertainment. Bangalore being
the State capital and never centre of trading, connecting Pondicherry and
Bangalore directly will help the entire southern region. Since there is huge traffic
on this sector, good revenue can be earned by Railways. I appeal to the
Govemment to include these two projects in the next budget at least. Thank you,
Madam.

SHRIMATI S.G. INDIRA (Tamil Nadu): Madam, | associate myself with this
Special Mention. The Railways have made so many requisitions regarding
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Tamil Nadu. I would also request for extension of broad guage. Rameshwaram is
an important pilgrimage centre, Madam. So, we need broad gauge from Chennai
to Rameshwaram. There are so many people coming from north India and all over
the world. So, my humble request is for a separate Railway Division for Salem
district or Coimbatore district. As of now, for release of even the emergency
quota for passengers, we have to go to Palaghat. The Railway Division has the
headquarters only there. It is a long pendign requisition from Tamil Nadu to have
a separate Railway Division set up either at Salem or at Coimbatore. Thank you
very much, Madam, for giving me this change.

Need to utilise sanctioned funds for control of floods and erosion by
Brahmaputra at Hatishal, Jorhat district of Assam

SHRI DRUPAD BORGOHAIN (Assam): Madam, floods and erosion by the
Brahmaputra River has created two serious problems in Assam. These problems
have been created on both the banks of this mighty river. Parliament hiad passed
an Act for hamessing the waters of the Brahmaputra, 22 years ago. For this
purpose, the Union Government had taken certain steps through the Brahmaputra
Board.

One of these problems is at Hatishal near Nimati Ghat in Jorhat District. For
saving a major part of Jorhat District and for controlling the erosion at hatishal,
as also for reclaiming fand for cultivation, the Ministry of Water Resources had
sanctioned a little more than Rs. 31 crores, in 1997. But it is a known fact that
very little of this sanctioned money has been released and, therefore, the
progress of work has also been very slow.

So, through you, Madam, 1 want to know from the concerned Ministry what
the latest position of this work is. How far has the money been utilised? Has the
Ministry any desire to complete the work, so as to save a large part of Jorhat
District of Assam, to contro) the erosion and, thereby, save land for cultivation,
as also reclaim it.

This is highly essential, in the greater interest of the people of Jorhat District.
I urge upon the Ministry to do the needful and release the money for expediting
the work, as proposed.

Need to Amend Airports Authority of India Act, 1994 in Connection
with Bangalore International Airport Project

SHRIM.V. RAJASEKHARAN (Karnataka): Madam, 1 would like to draw the
attention of the hon. Minister of Civil Aviation to the need for expediting the
amendment to the Airports Authority of India Act, 1994,
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